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Guntakal Division and metre gauge track
from Guntakal to Hoapet isin H‘:lfh Divi-
sion ;

(b) whether it is afact that there are
administrative  difficultics and waste of
man-power in regard to inspection of track
and other aseets ; and

{¢) in view of the abave facts whether
Government are willing to transfer the
metee gauge line alo o Guntakal Divie
sion ¢

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
SHEO NARAIN) : (a) Yes, The Broad
Gauge line from Guntakal to Hospet falis
in Guntakal Division and the metre gauge
line from Guntakai }vm‘luding) to Hospet
in Hubli Division of 8cuth Clenwral Raul-
way,

(h) and {¢j, Nospecific administrative
or operational difficulties and waste «f man-
powver in regard to the inspection of track
and other awcts have su far come to light,
arising out of the existing arrangement.
As such the guestion of tean Jer of the o
ion from Hubli tw Guntakal Duison is
not under consideration of this Ministry,

Transfer of Nume in respect of L.P.G.
tiem of Indian Oil

4808. SHRI R.L.P. VERMA : wWilj
the Minister of PETROLEUM, CHEMI-
CALS AND FERTILIZERS be pleased
w0 state

(%) whether it is a fact that L.P.C, con-
nections of Endian Oil cannot e transfere
vd from ths name of a drpradent father o
bizson ; and if yo, the reasuns therefor;

{b) whether Government have geeeived
such roquests for transler and if yo, the
ﬁ:’m takenn by Government in this be-

alf ;

fe) whrether Government will ronsider
transfer of gas connections from dependent
pafents  oveg 6o years of agr ; and

(d) what is the procrdure for transfer
of a gas connection 1o the next of kins in
case of death of parenes ?

THE MINISTER OF PETROLEUM,
AND CHEMICALS AND FERTILIZ.
ERS (SHRI H.N. BAHUGUNA) : (a)
to (d).” As per present practice, normally

Ay connections are non-transfrreable. The
ndian Oil ntation  has no sestem of
transferting a gas connection from one name
to  another. However, in exceptional
citcumstances involving death etc., as
and when a connection haa to be tr o
ek at the request of a close blood relation,
at the Corporstion's instance, T[OC's
distributor t prepares & Termination
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Vuucher in the name of orginal su bxcriber
and then issues a new gas connection in
liew of the said Termination Voucher
(with a changed name). In such canes,
security  depumit for the gas eylinder and
pressure regulatur js collected st the pre-
vailing rates.

During the petiod frem 141238 10 3457~

Rl: no such reguest was rreeived in this
inistry,
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13, SHRI JANARDHANA [100]-
A.Iﬁ': Willthe Ministey of !'P.T'ROLHtM.
CHEMICALS AND FERTILIZ-
ERS be pleascd to state :

a; wheiher the Acromagnetic Survey
of (N(nhannmll Basin has been completed;
and

(b) if s, the results thereof?
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b) The pesultm will be known after the
da(u is analysed by the National Geophy-
sical Rescagch Insdtute « { Tndis at ther
Iaboratory and research ¢ reye st Hyders:





